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Shri P. K. Deo (Kalahandi)' The
Prime Minister has not enlightened
this House regarding the absence of
the Indian Representative at Baghdad
when the military coup d’etat took
place.

Shri Jawaharlal Nehra: The
aboence of the Indian Representative!
Dot at all. ' It so happened that the
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old Ambassador had come away wnd
the new Ambassador had not gone
there. But that does not mean that
our Representative was not there. The
Charge-d’ affaires was there, I should
like to say that the Charge-d’ affaires
there functioned exceedingly well. I
have already paid tribute to his work.
He did his work very well.

Shri Joachim Alva: With regard to
Mr Lall I have made no such remark
as the hon. Prime Minister said. I
have great admiration of Mr. Lall. I
know him very well. Yet we want a
man. a very popular man of cabunet
rank who can speak with authority
about peace, our culture and
patriotism That 1s what 1 said It
1s not right that when  President
E »hower steps down into the U.N.
and when the Foreign Ministers  of
other countries are there, Mr. Lall
should represent us Thig 15 all that
1 <aid

MOTION RE FOOD SITUATION

The Minister of Food and Agricul-
ture (Shri A P. Jain): Sir, I beg to
move:

“That the food situation in the
country be taken into considera-
tion”

Hon. Members are aware that there
have been debates on food in the State
Legislative Assemblies and Councils.
In Uttar Pradesh this subject has been
discussed at length both in the
Legislative Assembly and the Council
recently. In West Bengal too this
question has been discussed in  the
Legislative Assembly on the 26th July.
These are the two prime States where
the food situation is comparatively
more acute. In some of the other
States this question has been a very
lively question and matter of debate
in the Councils and outside.

We have also published a White
Paper on the Food Situation, The
Planning Commission have publishad
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some literature on the implementa-
tion of the Second Five Year Plan and
also on the progress of the Five Year
Plan in the States, Hon. Members
are possessed of sufficient information
to cover the whole ground over again

1 shall refer to some of the salient

features in  particular of all-India
importance.
In the very beginning 1 want (o

make 1t clear that it is none of my
intention to contest that the prices of
food grains in quite substantial parts
of the country are high In many
parts the food situation 1s quite diffi-
cult. The question, however, 1s, 1s thi.
difficulty man-made or 1s it due to
reasons beyond the control of man
(Interruption)

What did the hon Member say”

Shri  Naushir  Bharucha (East
Khandesh) I only said Government-
made difficulty, not the common man

Shri A. P, Jain: We shall go
through 1t

The House 1s awate that last year in
the month of September  or Octobor
the rains failed and the rice crop
which accounty, for about 50 per cent
of our foodgrain production suffered
badly. There was also adverse effect
on rabt sowing And the yield of rab:
bhas been substantially low

So far as all-India figures of pro-
duction are concerned, there i1s no
doubt that our production during the
First and the Second Five Year Plans
hag been going up, The figures are
given on page 15 of the White Paper
on Food Situation. From 58 million
tons in 1852-53, the production went
up to 68'7 million tons in 1953-54. It
went down slightly in 1854-55 and it
went down a little more in 1955-56.
But, in 1958-57 it exceeded the figures
of 1953-5¢ and the food production
was of the order of 68-7 millions.

In 1957-58 there has been a big drop
ef the order of 67 million tons in the
production, that is, of 98 per cent.
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Our supply position in the year 1937
58 wag somewhat as follows:

The opening stocks on the 1st
January 1957 was °'28 mullion tons
The production in 1957 was 687
mullion tons. Our imports in  that
year were of the order of 3'58 miillion
tons So, altogether we had in 1957,
7257 million tons at our disposal.

Shri Naushir Bharucha: 1 beg your
pardon

Shri A. P. Jain: I said, the stock on
the 1st of January was 28 mlhon
tons, production in  1957—I mean
1956-57—was 68 7 mullion tons and
imports were 3 58 million tons So,
altogether, the  foodgramns at ur
dispo~al were 72 57 milhion tons

In the last year, 1e, 1857-58  we
had an opening stock of 1'29 millon
tons, production was 62 mlhon tons;
and, so far we have imported 1-86
million tons We have entered into
firm contracts for the mmport of
another 1 1 mullion tons and the total
quantity of foddgrans at our disposal
15 66 25 million tons, that' s a
shortage of 6 32 million tons or 8'7
per cent

This 1s thc overall shortage, and 1t
does not give any correct 1dea of local
shortages The local shortages n
certain parts of the country are much
bigger So far as wheat is concerned,
m the 3 principal  wheat-growing
States of U.P, Rajasthan and M.P,
the shortage 1s of the order of 246
per cent In other words, as against
the production of 6'1 million tons in
1956-57, the production in 1957-58 13
4-6 million tons, So far as rice is
concerned, in the three principal rice-
growing States which have suffered oa
account of drought that is, West
Bengal, Bihar and M.P., the produc-
tion has been 85 million tons as
against 11'5 millions; or, in  other
words, there is a shortage of 3 million
tons, that is 26'8 per cent. This is
what primarily accounts for the high
prices. While the price of the cereals
in May has been 99:4 compared to
the base 100 in 1983-84, in June it was
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1055, July, 109°9 In the second week
of August, the price 13 112 8 In other
words, there has been a rise of 13 per
cent In this part of the year there
15 normally a rise It ig 6°13 per
cent compared to the three per cent
the previous year That 1s for cereals

The pulses have also shown some
rise In May, the index of the price
of pulses was 82 4 as compared to 100
in 1953-54 In June it went up to 91 1
and in July 1t was 100 In the second
week of August, it has (ome down fo
99 8 So, this year the rise m the
price of both cereals and pulses has
been much higher as compared 1o
other years, It is also a fact that the
prices are higher as compared to what
they were last year both in regard to
pulses as well as cereals

In order to combat the situation
which has thus arisen we have been
follow:ing the usual restrictions on he
sonal movement of foodgramns limita-
tions op the advance of credit again.!
foodgiains supplies {0 fan price shaps
and so on In addition we have takcn
a few more steps We have stopped
the future trading n regard to pulscs
and coalse grains  There 1s no futu.e
trading m anv of the foodgrains now
We have also issued an order to the
1oller flour mills «xcept in Punjab,
that they should not  make any
purchase 1n the local markets
Experience has shown that whenever
a mill went into the market to make
purchase the prices shoot up 1 had
occasion to wvisit Kanpur, Muzaffar-
nagar etc and I found that when the
mull agents had reached these markets
and made purchases, the prices 'ad
gone up by Re 1 Rs 1-8-0 or Rs 2
per maund We have therofore
prombited them from m kming
purchases in the open market and we
are supplying them wheat from the
Government stocks and those products
from the mills arc being sold at the
nmescribed 1ates We have also

increased the supphies to the State
Goternments
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Shri M L Dwivedi (Hamirpur): Is
there any difference between the price
at which wheat ig offered to the milt
and the price at which wheat 15 offer-
ed to the general public?

Shri A. P Jain: No Wheat 15 sup-

phed to the mill and the general
public at the same rate
At present there are 41,000 fair

price shops operating m the country
and many States have adopted the
system of wdentity  cards Among
those States are West Bengal Bihar,
Assam and Kerala Some of the other
States have decided to issue identity
cards for instance, UP 1s gomng to
1ssue 1dentity cards m the KABAL,
five principal towns and some ot the
large towns Since January up to the
end of July we have supphed a total
guantity of 4,80,000 tons of foodgratns
to Bihar 5,16 000 ton. to West
Bengal The supplies to UP  ha.e
now substantially gone up In  the
fust four or five monthy of the »ear,
thcre was not so much offtake in UP
and thev were not taking any supplies
{fiom us but now supphes to UP have
gone up to  about 60000 ton, fer
month Bihar v betng  supplied
80000 tons of wheat and we  gave
thcam @ lump quantity of 30 000 tons of
1ice and we have allowed them to
puichase another 25000 tons  from
Orissa Altogether the supplies to
Bihar during the last three  months
would average more than a lakh of
tons per month To West Bengal we
have been giving for the last few
months more than a lakh of tons
The present issues from the Central
godowns are more than three lakh
tons of wheat per month and about
75,000 to 80,000 tons of rice per
month ~ We have also requested the
State Governments to take certann
austerity measures and some of the
State Governments have 1ssued orders
hmiting the consumption of cercals
and they have prescribed some non-
cereal days They have also placed
himitation on the number of persons
who could attend the feast
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In short, so far as the distribution
of food is concerned, broadly speaking,
our policy in the future i3 going to be
thus  The zonal restrictions will be
meintaaned Credit control will be
continued The present number of
fair price shops with marginal
adjustments, will continue m operation
wherever necessary Identity cards
wall be issued The Central Govern-
ment will continue to supply wheat
to the roller flour mills and the mills
will not be allowed to make any
purchases 1n the market Of course,
thus does not apply to Punjab
Future trading will continue to be
banned I am hopeful that with the
present stocks at our disposal and
with further imports for which we
have entered into contracts, we hall
be able to maintain the present rate of
supplies I would also like to inform
the hon Members that negotiations
arg gomng on with the US A for fresa
agreement under PL 480 It 1s hoped
that 1t will be concluded within the
next few weeks When more supplies
are available we may be 1n a position
to increase the supplies to the States
That Sir bhioadly 1s the food situ-
ation as it exiets today

Shri Dasappa (Bangalore) How da1e
you going to finance the purchases
from America under PIL, 480°

Shri A P Jain. Payments for
purchases under PL 480 can be made
either 1n dollars or in local currency,
generally we have been making the
payments in local currency and, there-
fore, these purchase will also be paid
m local currency

Shri Dasappa: Is there any proposal
to have barter basis, for selling them
our manganese?

Shri A P. Jain: Some talks are also

gomng on for the barter exchange of
wheat and manganese

Now I come to another subject,
namely, the Foodgrain Enquiry Com-
mittee Report On the last occasion
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when 1 was speaking 1n this House pa
the food debate, 1 gave some indica-
tion of the reaction of the Govern-
ment to certamn 1mportant Trecom-
mendations of the Foodgrain Enguiry
Commuittee So far a, the opera-
tional recommendations are concern-
ed 1n which [Iinclude the zonal
1estrictions hmitation on crrdit pro-
curement, operations of fawr-price
shops etc we have been mostly acting
upon them and we have accepted the
recommendations of the Foodgrain
Enquiry Committee We have further
strengthened owr working in those
directions

Thete were other recommendations
which I may call a. orgamsational’
The Foodgrain Enquiry Commuttec
has recommended the establish-
ment of a Price Stabilisation
Board This Board wWas
to consist of the representatives of
the Ministry of Food and Agriculture,
Ministry of Finance, Ministry of Com-
merce and Industry, Ministry of Rail-
ways, the Planning Commission and
the Reserve Bank with the Chairman
of the status of a Secretary The
Foodgrain Enquiry Committee was of
th¢ opmion  that only a high-level
committee, as proposed, which 1s
properly integrated into the machinery
of decisions within the Government
on economuc guestions, will be able to
deal effectively with the problems of
price stabilisation This Board was
not only to deal with the prices of
food, but also of the manufactured
goods 0 that a  parity might be
established between the two

The question of price  policy 15 a
question of supreme importance for
any Government A distinguished
British administrator had said that the
Indian Budget was a gamble in the
rains Obwviously, the i1dea was that
all the prices and the financial policies
and decisions of the Government
depend upon production of foodgrains
and other agricultural products,
because 1t was the production that
determined the prices The position
has considerably changed since then,
We are not so much dependent upon
our revenues from the land revenue,
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But, nonetheless, in the Indian situa-
bomt, it is a fact that the economic
palicy as also the financial policy of
the Government dependg primarily on
the prices of foodgrains. If the prices
of foodgrains go up, other prices also
£6 up, the budgetary position is
affected by 1t and all our financial
policies are affected by it.

We gave a very respectful thought
to the recommendation of the Food-
groins Enquiry Committee, and I am
g¢rateful to its Chairman and other
members for the service that they
have done to the country and for thc
assistance which they have rendered
to Government through their valuable
report. But, unfortunately, we could
not fully agree with those recom-
mendations, because no Government
can divest . self of the primary func-
tion of determuning the economic and
financial policies. and if this matter
were to be left to a Board consisting
of eminent and able officials the over-
all policy, economic and financial,
would have been controlled by these
officials,; No Government can divest
itself of determining the economic and
financial policies. Therefore, we felt
that, while the principle enunciated
by the Foodgraing Enquiry Com-
mittee, that there must be a constant
vigilance on the prices of foodgrains,
agricultural products and industrial
products, and there must be a parity
between them, was good and desirable
thing—a  policy recommendation
which we accepted~—so far as the
organisational part of it was concern-
ed, as to the body that should imple-
ment that policy, we could not agree
with them,

Our decision, therefore, has been
4hat thc¢ Cabinet and its  Economic
Committee will keep a constant
vigilanee on the food prices, and also
do its Dbest to establish a parity
between the food prices and the prices
of other agricultural products and
industrial prices. This is not a very
easy thing and no one can
say that an absolute  parity
can be established, but this is the
effort that we shall make. At the
«fficia] level it has been decided that s
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Board composed of the persvnnel as
recommended by the Foodgrains En-
quiry Committee would be there to-
gether with the representatives of the
Reserve Bank of Indis and the Plan-
ning Commission. They will also
keep a constant watch, but they will
only advise the Government and will
not take final decisions. The final
decisions will be that of the Govern-
ment, but the Board will be advising
the Government from time to time.
and a duty has been imposed upon
them to keep constant vigilance and
make recommendations from time to
time.

Sir, we had to think over and over
agamn before we could decide on this
variation, because we had the highest
respect for the recommendations of
the Foodgrains Enquiry Committee,
and we did not mean any disrespect
to the Foodgrains Enquiry Committee,
but we felt ourselves duty bound to
accept that recommendation with the
variation which I have pointed out.

Sir, another important recommenda-
tion of the Foodgrains Enquiry Com-
mittee was  the establishment of a
Foodgiain Stabilisation  Organisa-
tion—that 1s, the executive body.
They have themselves recommended
that this could either be a corporation,
or a registered company or a depart-
ment of the Government. Now we
had to make a choice between these
three As the House is well aware,
the prices of foodgramns rul.ng i th:
market today are high The Food-
graing Enquiry Committee was itself
conscious of the fact that in the im-
mediate future, so long as the infla-
tionary trends continue and food
shortage persists, open market
purchases may push up prieces
S0 that the organisation may
find it necessary to stop its operations.
Therefore, it will be necessary to
undertske some form of compulsory
procurement for replemishing the
reserve stocks and maintaining sup-
plies to vulnerable sections of the
population at reasonable prices. We
are not in & position to make pur-
chases in the open market todsy and
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whatever purchases that we are mak-
ing are under compulsory procure-
ment. The House is aware that we
have created a southern zone of the
four States of the south, namely,
Andhra, Madras, Mysore and Kerala,
and there, our procurement operations
have been going on We have been
able to procure about 250,000 tons of
rice ;n Andhra That 1s the Central
procurement Agam, Punjab has been
cordoned off and we have been able
to procure about 1,10,000 tons there
Besides, we made some procurement
last year in Orissa Some of the
State Governments have also madc
seme procurement Altogether, bv
now we may have procured anything
between 5-lakh tons and 6-lakh tons
which 1s by no means an msignificant
guantity

Now we fclt that in thc  present
stage of the market, perhaps  we
would be moving on the safest ground
1if we accepted the last part of this
rccommendation namely entiusting
the stabilisation work to thc Food
Department  This department  has
<ome e¢xperience of procurement It
has got an established organisation
Part of 1t or quite a substantial part
of 1t was only on a temporary basis
Now we have decided to put it on a
more permanent ba<is and we are also
strengthening 1t

There were two other comparatively
minor organisational recommenda-
tions of the Foodgrains Enquiry Com-
mittee One was to set up an Intelli-
gence Department, so that the Gov-
ernment of India may be in a position
to know the market tre}xds, prices,
stock position, arrivals, etc We have
accepted that recommendation and we
have started implementing it. Another
recommendation was to set up an
advisory committee representing pro-
ducers, consumers, trade, etc We felt
that a committee of that composition
with conflicting interests will not be
in & position to give much of a useful
advice to the Government, ang we
have decided not to set up an advisory
comnittee There I will end with the

30 AUGUST 1858

Pood Situation 1934

report of the Foodgrains Enquiry
Committee

Now, any discussion on food neces-
sanly involves a discussion on in-
creasing the agricultural production
I am not at all happy that we should,
yveay after year, be importing food-
grains from abroad Maybe that 1n a
year of exceotional difficulty for in<-
tance as in the present year, when
there have been excessive droughts or
excessve floods, we may have to im-
poit foodgraing from abroad In fact,
many countries which have been sur-
plus and which have been exporting
foodgramns 1n large quantities have on
such occasions found themselves
under the necessity to get foodgrains
from abroad But 11 1s  an unfor-
tunate feature of our food situation
that year after year we have to de-
pend on imports from abroad

At th¢ moment there are surpluses
available in the United States, but
those surpluses may not be available
for all times and they will never be
available for all times and, at any
rate not on the c(oncessional condi-
tions under which they are being sup-
plied to us now  Maybe that at some
time they may not choose to supply
us m the local currency, and with the
foreign exchange position, as 1t is, we
shall not be able to spare foreign
exchange for buying foodgramns We
have been conscious of 1t, and 1t 1s a
matter of some satisfaction thaf we
have been able to reduce, partly out
of necessity because rice was not
available, and partly because of our
own efforts at internal procurement,
the mmports of rice from abroad In
1956-57 we had imported about 8 5
lakh tons of rice 'This year we had
contracted for an import of 5 lakh
tons of rice from Burma But Burma
crop of rice suffered as ours suffered,
angd they were not in a position to
make the full supply, and therefore,
we have been able to import only 8
lakh tons. That has saved us some of
the foreign exchange which was
allocated for import of rice from
abroad.
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Shri Asoka Mehta (Muzaffarpur):
We could not get that figure.

Shri A. P. Jain: { said that last year,
that 1s, 1986-57, we imported 8'5 lakh
tons of rice and that this year, partly
out of necessity and partly because
we tried to procure more rice inter-
nally, we have imported only a little
more than 3 lakh tons.

Now, food production has been pre-
senting great difficulties. We have
fixed the targets. There is no doubt

that our food production has been
going up, but there is equally no
doubt that we are not producing

enough to meet the requirements of
our increasing population and the
expanding economy. The gap bet-
ween our production and our require-
ments has persisted for a Jong time.
Many times we have made brave
resolves and on many occasions we
have not succeeded. On the last
occasion, when we had the food
debate, I pointed out certain direc-
tions in which we proposed to act
with a view to increase our food
production. One was the utilisation
of the irrigation potential  developed
by the major and medium 1rrigation
works, that is, the capacity to irrigate
which has been developed and which
has not been utilised. This matter
was discussed in the National Deve-
lopment Council very thoroughly. It
was found that the main cause of the
failure to utilise the irrigation facili-
ties was either the want of canal sys-
tem or the want of distributaries. It
was decideq that the work still re-
maining to be done should be under-
taken immediately and that amounts
provided for agriculture and minor
irrigation and the National Extension
Service and the Community Project
areas should be used for the construc-
tion of fleld channels and connected
agricultural progress. In these areas,
it should be the primary responsibil-
ity of the project authorities to have
village channels constructed through
local voluntary labour. OQutside these
areas the State Government should
arrafige for the construction of fleld
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channels where the beneficiaries have
not done so, the recovery of the cost
being spread over a reasonable period.

This recommendation was followed
by a visit of the Programme Adminis~
tration Adviser of the Planning Com-
mission and some other officers to the
States, and they have worked out a
programme for the construction of
field channels and other ancillary
works needed for irrigation; speeding
up localisation of areas to be irrigated
from certain projecis; organisation of
demonstration plots; introduction of
appropriate patterns of guidance in
irrigated cultivation; introduction
of legislation for making a compulsory
charge from all persons whose lands
are eligible for irrigation etc. etc. Now
this work is being handled by the
Planning Commission, and I am in-
formed that some progress has been
made.

14 hrs,

[Mr DErPUTY-SPEAKER 1 the Chair}

Shri A C. Guha (Barasat): May I
know the present gap between avail-
abihity and the utilisation?

Shri A P. Jain: Under the First
Five Year Plan the development
potential was 8 mullion or 8'5 million
acres; 1 am not quite sure about the
figures. The utilisation was 47
million acres or something like that
So the gap is a big one

On the last occasion I said that the
Government hereafter propose to lay
major emphasis on minor irrigation
works. We hdve divided India into
regions and we are holding a confer-
ence, a business-like conference of the
representatives of the States. One
such conference was held in the South
and there we found that in the four
States—rather five States because
Bombay was also invited to that Con-
ference—in Andhra, Bombay, Madras,
Mysore and Kerala as many ag 28,000
tanks, which at one time used %o irri-
gate lands, were lying dry. There is
an excellent system of tanks in the
South, and they are built on the
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basis of the catchment area. There are
all gizes of tanks, varying from tanks
capable of cultivating 5 to 10 acres to
tanks capable of cultivating 1,000 or
2,000 or more acres of land. There
wil] be a whole chain of tanks; when
the smaller tank overflows, it goes to
the next tank and so on and so forth.
We decided that .a full survey should
be made and the work of the renova-
tion of these tanks must be given high
priority and must be undertaken at
once. We found that at present
about 1,500 tanks are being renovated
every year. - Now we have decided
that all these tanks—I do not say all,
may be 50 per cent, or 60 to 75 per
cent—are capable of being renovated
ang should be renovated in five years’
time and the Government of India
will make sufficient funds available
for it.

So far as munor irrigation works are
concerned, there is a provision of
Rs. 18 crores made in the budget for
mmor irrigation works. Minor irri-
gation works has been making good
progress. particularly in some of the
States. The State of Bombay has al-
ready sunk 10,000 wells which have
cost about 21 crores of rupees,
and they are in a position to sink an-
other 10,000 wells. The other States
are also in a position to undertake
minor irrigation works and the Plan-
ning Commission has practically final-
ised allocation of another Rs. 4 crores
for the minor irrigation works.

The other important thing to which
I mude reference was the fertilizers.
I am sorry to say that fertilizers con-
tinue to be in short supply. The over-
all supply position of the fertilizers is
quite bad. As against a demand of
about 15'5 lakh tons of nitrogenous
fertilizers in terms of ammonium suij-
phate we are at present able to sup-
ply only 55 per cent.

Shri Sinhasan Singh (Gorakhpur):
You have given the supply as 5 lakh
tons. You have also stated that de-
mand up to 55 per cent has been met.

Sl A P. Jain: 1 will give the
exact figures. The demand is 1522
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lakh tons. As against that, the
local production is 4'73 lakh tons.
Therefore, the import requirements
are 10'48 lakh tons. We have
either imported or made arrange-
ments to import 3:68 lakh tons. So,
there is a gap of 6-81 lakh tons.

Now, we have received some fur-
ther allocations from the Third
Country Currency Arrangement of
USA, which will come to 81,000 tons,
and from the Re-programming Deve-
lopment Assistance Fund, which will
came to 35,000 tons. The utilisation
of foreign exchange earned by the
export of 50,000 tons of ground-nut
cake will give us another 58,000 tons.
So, we are hoping that we will be able
to make up the shortage to the
extent of 1'54 lakh tons. Yet, we
will continue to be in short supply.
We are trying to make up this defici-
ency by increasing the farm or com-
post manure, green manure and cow-
dung compost. They will not be able
to make up this deficiency and our
production of food, and the achieve-
ment of targets, is likely to suffer for
want of ammonium sulphate.

I would like to say a few  words
about the food crops versus cash
crops. The  Foodgrains Enquiry
Committee realised the importance of
the cash crops. But, they, at the
same time, thought that it will not be
proper, however urgent our needs of
foodgrains might be, it would not be
proper to relegate cash crops. That is
a sound advice, because eash  crops
determine the economic condition of
the farmer If a farmer is deprived
from raising the cash crops, his eco-
nomic condition depresses That 1s
not good. They are also necessary
for giving supplies to the factories.
Cash crops also earn foreign exchange.

I got a rough analysis made and
foung that two-thirds of our foreign
exchange is earned, eithér by the ex-
port of agricultural produce or the
agricultural component of manulac-
tured goods. For instance, cotton in
the case of textiles or raw jute in the
case of manufactured jute. Now, am
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examination of the area under food-
grains between the yesrs 1053-5¢ and
1957-58 will show that the fluctuations
in the area, that is the maximum and
minimum, during the filve years has
been within two per cent of the
average. That is to say, the total
fluctuation has not exceeded four per
cent, so far as the foodgrains are
conoerned. The area under cash
crops, on the other hand, has been
rather steadily going up. In the case
of sugar-cane, cotton and oilseeds,
particularly in the case of sugar-cane,
it hag gone up during these flve years
from....I shall come to it presently.

Now, we have given some thought
to this question and our definite
policy is that while we shall make
every effort to prevent the shift of
land from foodgrains to cash crops,
at the same time we do not want the
production of cash crops to suffer. On
the other hand, schemes for the in-
tensive propagation of cotton, sugar
cane and oil sceds have bheen taken in
hand by the Indian Council of Agri-
cultural Researcn.

Some dangerous tendency has been
developing in certain parts of the
country particularly........

Shri Sinhasan Singh: You were
going to give the figures of high pro-
duction of cash crops—sugar, cotton
ete.

Shri A. P. Jain: I could not get
those figures. I have not got them
here.

In western Uttar Pradesh and In
central Uttar Pradesh, while the
acreage under crop has been going up,
the acreage under foodgrains has been
going down. Correspondingly acreage
under sugar-cane has been going up.
The average yield of sugar-cane per
acre in UP js quite low.

An Hon, Member: Why?

Shri A. P. Jain: The average yield
per acre has now béen going up. It
has been fluctuating round about a
certain figure. The proper policy for
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the Agricultural Department to follow
would be, and we have indicated our
opinion accordingly, to see that the
production of cash crops should be in-
creased through intensive cultivation
and that no area from foodgrains
should be allowed tp be shifted to
cash crops.

Shri Ranga (Tenali): How is it to
be achieved?

Shri A. P. Jain: It can be achieved
1n various ways and the final way may
be that some restriction might have
to be placed on the area which a par-
ticular person, particularly a big
farmer, may put under cultivation of
cash crops.

Shri S. L. Saksena (Maharajganj)’
What is the average yield of sugar-
cane?

Shri A. P. Jain: Yes, I have got
those figures. So far as sugar-cane
15 concerned, the increase in area has
been 45%, 1e, in 1953-54 i1t was 3°5
mullion acres, now 1n 1957-58 1t was 5
million acres In oilseeds the increase
has been of the order of 11-12%. In
1953-54 the area under oisceds was
272 million acres, in  1957-58 1t is
30'4 million acres The area under
cotton was 17'27 million acres in
1953-54 and 1t 15 20°16 million acres
mn 1957-58.

We do not want to disturb the pre-
sent area, but we want that whatever
more production has to be achieved
must be achieved through intensive
cultivation.

Shri S, L. Saksena: What 1s the
average yleld of sugar-cane in U. P.?

Shri A. P. Jain: Yes, in U. P.

Skri A. C. Guha:
apply only to U. P.?

These figures

Shri A. P, Jain: No, they are fur
the whole of India.

Shri A. C. Guha: Is there any cor-
responding reduction in the land for
the cultivation of cereals?
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Shri A. P. Jain: This is the addi-
tional area that has come. Sometimes
there may have been a shift from the
foodgrains area to sugar-cane area.
The fluctuation from the foodgrains
area to the sugar-cane has been of the
order of 2% of the medium.

Now, production of sugar-cane in
Uttar Pradesh has been veering
round from 24,000 pounds per acre.
The maximum has been 27,635 pounds
and the minimum has been 27,376
pounds.

T

An hon. Member: In Bihar?

Shri A P. Jain: I have not got the
figures.

Now, before I conclude I would
hike to inform the hon. Members that
of late, i.e., during the period 2nd
August to 9th August, prices of pul-
ses, jowar, bazra and gram have
shown a downward tendency. Wheat
has been steady. Rice has gone up. It
is too early to draw any inference
because the period is too short. But
there are reasons to believe that with
the prospect of the arrival of the
kharif crop, the prices should cease
to show an upward trend. 7 ihink
another six to eight weeks are going
to be difficult weeks. AIll I can say
is that we shall do our bes! and let
us hope that the worse is over.

I move.

Mr. Deputy -Speaker:
moved:

Motion

“That the food situaticn in the
country be taken into considcra-
tion.”

There are certain amendments also.
Those hon. Members, who desire to
move them may do so.
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Pandit Thaker Das SBhargava
(Hissar): 8ir, I beg to move:

That for the original molion, the
following be substituted, namely.—

“This House having considered
the food situation in the country,
feels frustrated that in spiie of the
oft-repeated promises and the
ostensibly best efforts of the Gov-
ernment the successful implemen-
tation of the river valley and
minor irrigation schemes, digging
of wells and installation of tube-
wells and other innumerablc
schemes involving the expenses of
hundreds of crores of rupees, the
imports of grain from foreign
countries have not ceased nor s
there any prospect of such cesser
in sight, and the country, in spi‘e
of increased production, has not
attained self-sufficiency.

The House is, therefore, of the
opmion that the following mea-
sures be adopted at once so that
import of foodgrains may be
totally stopped within two years
and optimum production of grains
in the country may be ensured. —

(a) The Constitution of the couu-
try be changed so that full
responsibility may be placed
either on the Centre or on the
States so that the Statcs may
put in their maximum efforts
and may not put its Gemands
too high with a view to force
the Centre to unnecessarily
import grains.

(b) All the present Agiculturat
and Food Ministries 1n  the
Centre and the States be dis-
solved and remodelled. The
Agriculture and the Food
portfolios 1w the Ceuntre
should be held by the Prime
Minister and in the Statcs by
the Chief Minister or the
ablest man in the Mnistzies
concerned having experience
of rural conditions and agri-
culture.

(¢) Immediate steps may be
taken to make each State or
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ted)

1)

(g)

the zone to become self-suffi-
cient and the target of pro-
duction be fixed for each vil-
lage, talug, district and State
and the executive, revenuc
and irrigation officers, the
Panchayats and the M.Ps. and
M.L.As. be made responsible
along with the Mnisters to
achieve the targets.

The Canal and other Irriga-
tion Acts and other laws re-
lating to irrigation and water
charges be revised and
equitable water rates be fix-
ed so that full and efficier:t
utilisation of irrigated arcus
be brought about and imme-
diate steps be taken 1o
extend the areas under irrl-
gation.

The minimum price at which
the State may ULe able to
obtain the grains {rom the cul-
tivator and the dealer musi be
fixed Dbefore the cropping
season and it must be fairly
remunerative to the cultivator.

The present policy of neglect
and remissness towards animal
husbandry be abandoned and
an ndependent portfolio
of Animal Husbandry in ine
Centre and States be estabii-
shed and separate representa-
tion for animal husbandcy be
provided n the Planmng Com-
mission.

Immediate steps for ancreasc
n the production of fodder and
concentrates for cattle and
rearing of pedigree bulls, be
taken so that the strength and
draft power of cattlc be
increased and the deterioralion
in milk production, which has
gone down by more than five
crores of maunds per year
from 1951 to 1958, be stopped
and the yield of milk be
at least double in the coming
five years.

(h) Full use of cow dung and
urine and compost and fertili-
zer and other material be made
and the supply of good seed
be made available in good
time to the cultivators.

(1) The security of tenure of the
unjustified evictions be at
once stopped. The incentive
of the landowners who are
also producers of food be not
scuttled by land reforms of
doubtful value for at least
five years. b

(j) Waste of food must be avoided
and all measures for its econo-
mic use must be implemented.
The target date beyond which
except for unforeseen emer-
gencies, imports shall not be
allowed, be irrevocably fixed,
say, 15th August. 1960.”

Shri Tridib Kumar Chaudhari
(Berhampore): Sir, I beg to move:

That for the original motion, the
following be ubstituted, namely:

“This House having considered the
food situation in the country ex-
presses its profound disappoint-
ment at the inadequacy of the
measures adopted by the Union
Government and then failure.

(a) to ensure sufficient suppises
of foodgrains consistent with
the increase in  demands for
the same,

(b) to take suitable messures
agamnst speculative hoarding
of foodgrain stocks by profit-
eers and black-marketeers;

(¢) to stabilise the rise of prices
of rice, wheat and the coarser
foodgrains and to punish the
elements who thrive on the
starvation and hunger of the
people;

(d) to ensure that on the State
and district levels at least,
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there should be sufficient
stocks of cheap and subsidised
foodgrain supplies in the
district to feed the hungry
mouths and to prevent any-
body dying of starvation and
mal-nutrition;

(e) to adopt the progressive
measures suggested by the
Foodgrains Enquiry Commit-
tee; and b

(f) to provide remedy for chro-
nic scarcity and near-famine
conditions for the past several
years in (i) West Bengal, (ii)
Bihar, and (iii) Eastern U.P."”

Shri Yadav (Barabanki): Sir, I beg

to move:

That for the original motion, the

following be substituted, namely: —

“This House having considered
the food situation in the country,
is of opinion that Government
should take the following concrete
steps to save the couniry from
food crisis and to stop the import
of foodgrams from foreign coun-
tries: —

(a) Uniform land reforms on the
following basis be introduced
throughout the country—

(1) ceiling of land holdings be
fixed;

(i1) remission of land revenue
on uneconomic holdings;

(i1) only tillers of land should
have right to possess land;

(b) waste land should be reclaim-
ed by recruiting a food army
and agricultural labour in the
country be settled on those
lands;

(¢) provision be made for irriga-
tional facilities;
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(d) necessary steps be taken
immediately to check floods;

(e) the following provision be
made for immediate assistance
to food-scarcity areas—

(i) opening of a large number
of fair price foodgrain
shops where foodgrains be
sold at a price lesser than
that prevailing at the har-
vesting time; and

(li) arrangements be made to
provide free meals to those

who have no purchasing

power or to provide work

for creating purchasing

power.”

Shri M. C. Jain (Kaithal): Sir, I beg

to move:

That for the original motion, the

following be substituted, namely:

“This House, having considered
the food situation in the country,
while appreciating the steps
already taken to avert the food
crisis, is of the opinion that the
problem cannot be solved unless
the following steps are taken
fmmediately: —

(1) Land reforms as envisaged in
the Second Five Year Plan
are effectively implemented;

(2

~

Irrigation, Agriculture, Pan-
chayat and Community Deve-
lopment Departments in the
States are reorganised and all
put under the charge of the
Chief Minister, or the next
senior-most minister of each
State;

(3) existing rules and laws
regarding irrigation and tube-
well charges especially in con-
nection with the levy of
betterment fees are equi-
tably revised so that cul-
tivators could take full advan-
tage of the new irrigation
facilities;
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(4) stray cattle are so dealt as to
stop large-scale damage to
crops by them;

(5) family planning is organised
more thoroughly and effec-
tively;

(8) the measures suggested by the

Foodgraing Enquiry Commitee
are adopted without delay.”

Shri Sarju Pandey (Rasra): Sir, I

beg to move:

That for the original motion, the

following be substituted, namely' —

“This House having considered
the food situation in the country,
feels disappointed and 1s of the
opinion that the following
measures be immediately taken to
solve the food problem 1n the
country’ —

(1) A Conference of all political
parties be called to discuss the
food situation;

(2) A Price Stabilisation Com-
mittee at the Centre and
Regional Committees be
formed,

(3) rapid agrarian reforms 1n
close co-operation with
Kisan Sabhas be introduced;

(4) the Essential Commodities
Act may be enforced on the
foodgrain hoarders;

(5) irmgation facilities be in-
creased,

(6) effective steps for control-
ling floods be taken;

(7) effective measures against
speculative hoarding of food-
grains by  hoarders and
blackmarketeers be taken;

(8) a permanent remedy for
caronic scarcity areas like
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West Bengal, Bihar and Eest-
ern UP. be provided.

Shri T. Subramanyam (Bellary):

Sir, I beg to move:

That for the original motion, the

following be substituted, namely:—

“This House having considered
the food situation in the country,
is of the opinion that to achieve
self-sufficiency in food and to
realise the target of food produc-
tion of the Second Five Year Plan,
it is necessary that the irrigation
facilities provided under the
major, medium and minor projects
should be fully utilised, and that
yield per acre should be increas-
ed by starting adequate number of
seed farms, and steps must be
taken for the supply of inorganic
and organic manure particularly
green manure and compost, as
also of improved implements.”

Shri Braj Raj Singh (Firozabad):

Sir, I beg to move’

Tha: for the original motion, the

foltowing be substituted, namely:—

“This House having considered
the food situation in the country
1s of the opinion that the Govern-
ment have failed in solving the
food problem This House, there-
fore, censures the Food Ministry
and directs the Leader of the
House to 8o reconstitute his
Cabinet as to hand over the charge
of the Food Ministry to some
expert and peasant Member of the
House. This House further sug-
gests that the following concrete
steps be taken by the Government
for the satisfactory solution of the
food problem:—

(a) Food Army of one million
persons be formed to reclaim
the waste cultivable land in
the country and unemployed
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persons should be resettled
over it.

(b) Emphasis be laid on small
irrigation works, such as con-
struction of tanks in every
village to store ram water in
rainy season so as to utilise it
for irrigation purposes

(c

~

Irrigation rates all over the
country be considerably re-
duced and cultivators of
uneconomic holdings be not
charged any irrigation dues
from them

(d) Floods be checked immediate-
ly

~

(e) Ceiling on land holdings be

fixed

() Uneconomic holdings be made
rent free

(g) Only tillers of Jand should
have the right to possess land

(h) Agricultural Commodities
Price Commussions be appoint-
ed to study and report the
fair price to be given to the
cultivators of their produce

(1) Parity between agricultural
and factory produce be estab-
lished

(§) Children of cultivators of
uneconomic holdings be given
free education upto the high-
est stage.

(k

~

Subsidies should be given to
those cultivators who want to
do intensive cultivation.

(1) Proper steps be taken for
protecting, and improving the
cattle wealth of the country.

(m) Fair price shops be opened
wherever in the country the
people are expenencing diffi-
culty due to shortage of food”
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Shri Bibbuti Mishra (Bagunaj: ™ir,
1 beg to move:

That for the original motion, the
following be substituted, namely: —

“This House having considered
the food situation mn the country
18 of opmion that the steps taken
so far by Government to improve
the Food situation are generally
satisfactory

This House furiher requests the
Government to take suitable and
active steps with a view to make
the countrv fully self-sufficient in
the matter of food i1n the shortest
possible pciiod”

Mr Deputy-Speaker The original
motion as well as the amendments are
be¢ fore the House fur discussion now

Shri Asoka Mehta: Mr Deputy-
Speaker, Sir, last year when the
newly elected Lok Sabha assembled
here, the Parliament as a wnoie, as
also the country were deeplvy concern-
ed over the deteriorating food situa-
tion In 1957 between March and June,
the prices of cereals taken as a whole
have risen by 5%. This year during
the same period they have risen by
12% and as the hon. Food Minister has
pointed out that trend has continued
Again, while wheat prices during
March and June last year had shown
a fall of 6%, they have during the
same period this year have shown a
rise of 11% and the rise has continued,
The situation this year, therefore, is
such ag to cause greater anxiety and
evoke, in us a feeling of deeper
urgency. It was at that time that the
Parliament as a whole felt that this
question should be treated not from
the point of view of one party or
another but at least should be review-
ed as a national question. It is in that
spirit and it is with that attitude that
1 would like to make my observations
today.
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creing es e gasp, comoatn
g anxiety an e
about the deteriorating tqod situation
in the country. I have listened very
carefully to what the hon. Minister
hag told us just now and I have read

the white paper that he gave us the
other day with even greater care.

Sir, 1 was frankly disappointed by
the White Paper. I was disappointed
by the White Paper because neither
this anxiety nor this urgency is reflect-
ed in that White Paper. I would not
like, if the hon. Minister will pardon
my saying so, that at such a serious
juncture, a White Paper should be
issued . ...

An Hon. Member: Whitewashing

paper.

Shri Asoka Mehta:....which tries
to do the work of whitewashing. I
am sorry to say that in the White
Paper a number of important things
which needed to be said have not been
said at all

Last year, the Foodgrains Enquiry
Committee was appointed. I am grate-
ful to the hon. Minister for the very
kind words in which he has referred
to the Committee while dismissing its
main recommendations One of the
things that the Committee tried to do,
and it seems it has failed, was to focus
the attention of the country on the
very vital question of marketable
surplus and marketed surplus. There
is no such thing as supply; there is no
such thing as demand un-related,
isolated. They are interconnected. We
have to be conscious of marketable
surplus and see that the marketable
surplus increases and gets marketed.
In the White Paper, the interconnect-
ing link is conspicuous by its absence.
Probably the Committee had laboured
in vain.

No reference is made in the White
Paper to what is happening on our
production front. The hon. Minister
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just now has enlightened us about
this, I would like to make a few
observations on that which is of
crucial importance. No reference is in
the White Paper to the best of my
knowledge to scarcity conditiong that
are prevailing in various parts of the
country. Something has been said by
the hon. Minister just now. The
White Paper, as a whole, therefore,
gives a completely wrong, an unreal
picture of the food situation as it
exists,

I would hke, first of all, to devote
some attention to what is being done
to increase food production. Because,
after all, we can solve the food prob-
lem to the extent that we are able to
do the right thing on the production
front. I hope the Minister will not
turn round and tell me that after all,
that is the responsibility of the State
Government and all that. We have
heard this for long. I think the time
has come when we should face this
problem fairly and squarely. 1 would
like to invite your uttention to the
position on the production front as 1
find it today. I shall rely exclusively
upon reports of the Government,
reports that have been given by the
Government to us after this Parlia-
ment recently assembled.

Here is the report on the State Deve-
lopment plans, Review of progress.
State by State, the flgures have been
given. 1 have analysed the figures.
What do we find? In the first two
years of the Second Plan—we do not
know to what extent actual production
will ultimately be increased—as far as
increase of production potential is
concerned, we have been able to
achieve only 22 per cent of our plan
target. In two years, we have done
the work of one year. The Prime Min-
ister, of course, gets very annoyed
whenever it is suggested that his food
production machinery is moving at a
slow pace and at that rate it can
never hope to achieve the target. He
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hag been challenging us that in five

under his dispensation, the
targets will not only be reached, but
overreached. May I ask the Food
Minister that if these figures are to be
believed, do they deny the fact that
in the first two years of the Plan, only
22 per cent of the target has been
achieved as far as the creation of pro-
duction potentia]l is concerned? 1
have no time and I can't claim that
much time from the House to go into
details State by State. May I just
invite your attention to two States at
the two extremes of India?

One is our model State of Jammu
and Kashmir. There, in the first year
of the Second Plan, a production
potential of 0.25 lakh tons was created.
In the second year, only 2000 tons of
production potential has been created
in the whole period of one year. At
the other end, in Kerala, another
mode] State, what do we find? In
the first year, a production potential
of 25,000 tons was created. In the
second year, 8000 tons had been creat-
ed. In Kerala where the population
increases so fast, what is happening, 1
would like to know. If I had the time,
I would like you to see and 1 think you
have already seen it yourself as to
what is happening State by State.

In Bihar, let us look at the problem
from a slightly different angle.
Seventy-six percent of the Plan allo-
cation made for agriculture has
already been spent in the first three
years or 2§ years or whatever period
we have gone through in the Plan.
What has been the achievement? The
achievement is 25 per cent. These are
figures taken out bodily from this
report which the Planning Commission
has given to us. I hope the Minister
will not turn round and tell us that
this is what the Planning Commission
says, 1 do know what is stated. There
should be some place where we can
know fairly and squarely what is
precisely happening.
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Then, the hon. Minister said that we
have now shifted our emphasis to
minor irrigation. Let us look at the
position and see what is happening to
minor irrigation. I have not been able
to get the figures of all the States
from this publication. But, for nine
States I have been able to collect the
information. Out of the planned target
of 76.35 lakh acres under minor irriga-
tion, facilities have so far been created
for 25.34 lakh acres as far as the
Second Plan is concerned. We have
spent Rs. 29.30 crores out of the total
allocation of Rs. 40.51 crores for the
nine States for which I have been
able to collect the information, Nearly
three-fourths of the amount has been
spent and one-third of the target has
been reached. In Bihar Rs. 4,79,00,000
have been spent against an allocation
of Rs. 4 crores for minor irrigation
for the Plan period as a whole. Bihar
has spent Rs. 79 lakhs more than what
was allocated for that particular work.
Out of a target of 1740 lakh acres,
facilities have been created for 6.93
lakh acres. Orissa has spent 93 per
cent of the allocation for minor irriga-
tion, achieving 13 per cent of the tar-
get. In U.P, during the first Plan,
irrigation potential of all kinds that
was created was 59.290 lakh acres.
What is being utilised is 28.53 lakh
acres, that is, 48 per cent. These
figures do not tell us the real story.

In order to understand what is the
real nature of the situation about
minor irrigation, I would invite your
attention to another publication again
given to us by the Government. This
is from a very valuable article written
by Shri Kanwar Sain, who, I believe
is a distinguished officer of the Water
and Power Commission. In this article
which he wrote in March, 1958 which
has been circulated to us, may I invite
your attention to page 6207 I would
really like you to read all that he has
to say under item 10. But, I have no
time. I shall, with your permisgsion
read a few sentences.

‘“There is a similar discrepancy
in the case of minor schemes. The
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net area irrigated in 1850-31 from
all sources was 51.5 million acres
and the corresponding net area
irrigated in 1855-36, ag published
by the Ministry of Food and Agri-
culture in a pamphlet “Agricul-
tural Situation in India, August,
1957" is 56.3 million acres. The
net increase in irrigated area in
the First Plan period is, therefore,
4.8 million acres of which contri-
bution by major irrigation sche-
mes during this period, as reported
in the publication referred to
above, is 2 million acres, thus
leaving 2.8 million acres as con-
tribution by minor irrigation
schemes.

This is against the 10 million
acres target fixed by the Planning
Commission and assumed as hav-
ing been achieved. If. however.
we accept the flgure of 4 million
acres as the contribution by major
irrigation schemes during this
veriod, the net contribution by
mnor irrigation schemes works
out to only 0.8 million acres. This
discrepancy is obviously enormous.”

I would like to know, if Mr. Kanwar
Sain finds himself completely lost in
the jungle of figures given by the
Planning Commission, the Ministry of
Food and Agriculture, all these figures,
what are we to do? It is very inter-
esting. He says:

“However, actual achievements
in major and minor irrigation
schemes so far are not up to
expectations. Statistics have been
published in this connection by the
Planning Commission, Government
of India, and also, by the Statis-
tical Division of the Ministry of
Food and Agriculture. Reports
have also been received by the
Central Water & Power Commis-
sion, The source of all these
statistics iz the reports recefved
from the State Governments”
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And this ig the utter confusion in
which we find ourselves today! It I
had more time I would have read
out extensively from this article to
show you, Sir, what is the nature and
extent of the confusion, if not in my
mind, at least in the mind of this very
distinguished officer whose very vailu-
able articles are being circulated to us
in order to inform us and to enlighten
us. During the First Five Year Plan
period did minor irrigation schemes
provide 10 million acres? Did they
provide irrigation facilities for 2.8
million acres? Or did they provide
irrigation facilities for only 8 lakh
acres? These are three sets of figures
given to us Which do we believe?
What is the reality? I hope at least
the Food Minister will be able to
bring some kind of order in this
chaos and confusion that exist.

Then, about major irrigation, again,
I would like to invite your attention,
Just for the purpose of illustration as
to what is happening, to the report
given to us about the Chambal Pro-
Ject. Please see page 23 where it is
said: :

“The first requisite of a Project
of this size and nature is to pre-
pare a master schedule interlock-
ing the completion of various
structures with a view to deriving
the maximum benefit from the Pro-
ject while in construction and
afterwards”

and so on,

“When the Team took over the
study of the Project, it became
quite clear that this aspect of the
Project had not been given due
attention either by the State Gov-
ernments or by the Control Board.”

This is not the first major project
we have undertaken. Agein, if I had
the time I would say how they say
the necessary master plan co-ordina-
tion has not been done, was not
thought of. And the result will be
that if these things sre not done, the
time-lag, instead of being four o
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five years, will be ten years. The
Minister will tell us “Water is there,
but nobody is taking it”. If the mas-
ter plan is lacking how can anybody
take it? This is something which has
been pointed out, not for the first
time. If you, Sir, had the time and
the patience I could quote chapter
and verse from the previous reports.
I am deliberately relying on the mosc
recent publications that have been
given to us.

Mr. Deputy-Speaker: Patience I
could gather, but not time!

Shri Ashoka Mehta: That is the
reason. Sir, you have got to take me
on trust, because I cannot quote
chapter and verse in the limited time
at my disposal. And therefore I say
that if you take even the latest Te-
ports you will find that these condi-
tions continue to prevail, conditions
against which all of us have talked,
including the Minister. But it seems
the Minister is not in a position to
improve the situation.

We are al} talking about increasing
food production, and the Prime Minis-
ter is the loudest about it. And
what is the position. Please turn to
page 35 of the same report. There
i the pest known as wild ber bushes.
They seem to occur in very large
areas of Rajasthan and Madhya Pra-
desh. They say:

“This pest is almost equally bad
in Madhya Pradesh, except here
and there, where cultivators are
keeping it in check. According
to the estimate of the Deputy Direc-
tor of Agriculture, Madhya Pra-
desh, an increase of 3 mds. of grain
per acre on an average could be
expected for the State as a whole if
this pest could be Temoved. The
Agricultural Chemist of Rajasthan
calculated, for the State as a whole,
that the area physically ocoupied
by ber bushes would be of the
order of 18 per cent. On the basis
of aress visited by the Team this
estimate is very much on the low
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side but even the loss of 2 t0 3
mds. per acre per year, for the
State as a whele, involving loss of
several crores of rupees per year
on account of these pemicious
bushes, is one that deserves serious
consideration.”

It means that in Madhya Pradesh
and Rajasthan, two of the largest
States in our country, per acre we
can increase our production by 8
maunds. This is what this Team
says on the basis of incontrovertible
advice given by the officers of the
local Ministries of Agriculture in those
States. What is being done? What is
coming in the way after eleven years
of independence? Why is it that even
after eleven years we are not able to
increase this potential and we are
unable to fully utilise this potential
which is available to us? I have
never been able to get any kind of
a satisfactory answer.

Then, we have been spending crores
of rupees on Community Develop~
ment. That is the apple of the eye
of our Prime Minister. And in this
apple of the eye one would have felt
that some of these mistakes are not
being made, perhaps some of this lag
is being overcome. This is the latest
Evaluaton Report of Community
Development Blocks. Please turn to
page 30 where it says:

“The level of programme activity
in agriculture is generally low out-
side Punjab and UP.....

“Even in minor irrigation, the
maximum activity is reported in
the blocks which have already com-
paratively high percentages of the
area under irrigation....

“Our data on the agricultural
effort made in these two broad
divisions of the country suggest,
that the contribution to increase
agricultural output made is subs-
tantially Jlower than what s
envisaged.”

Not only that. If we go item by

item what do we find? Take Seed.
Will you kindly turn your attention
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to page 60 of this Report There the
Bvaluation authority has said:

“The progress in the adoption of
improved seeds has depended, in
part, on the facilities which were
made available to the farmer and
in part on his own initiative and
appreciation of their value. ‘Faci-
lity has been defined for
the purpose of this country
as any tangible aid like the provi-
sion of finance, free supply, supply
at the village, supply at low rates,
supply on credit, preferential treat-
ment in getting supply, etc.”

One would assume that in the Com-
munity Development areas some faci-
lity would be given for the purpose
of supplying new seeds. What is the
position? The figures of the percen-
tage of relevant households adopting
without facility and with facility are:

PADDY: Without facility : 44 per

cent

With facility. 8-3 per

cent.

WHEAT: Without facility: 30°3 per
cent.

With facility: 14°1 per

cent.

JOWAR: Without facihty 428 per
cent

With facility: 1-1 per

cent.

This is the magnificent record in
the Community Development areas
as far as seed is concerned

Then let us come to fertilizers. I
will not tire you, Sir, with a set of
figures. I will read just one sentence
on page 83:

“On the contrary, reversion seems
to have gone up, at more or less
the same rate as adoption.”

The Food Minister is always fond
of inviting our attention to how people
are becoming fertilhizer-minded. But
the reversion is taking place because
the facilities are not available
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If you come to agricultural practioes,
on page 88 they say:

“According to our data, facllities
have played a very small part in the
adoption of improved practices
other than the Japanese method of
paddy cultivation; only 8 per cemt.
of the adopting households which
have taken up these practices have
done sp because of the facility pro-
vided.”

This is the general picture of what
1s being done by the administrative
machinery to help the agriculturist to
produce more food. These are the
facilities which are being offered.
These are the methods and manner
1in which this serious problem is being
tackled And unless on the produc-
tion front we do something, no
amount of tinkering with cther fronts
1s going to bring a solution. And 1
would very respectively like tu urge
the fact that, in spite of repeated
observations, criticisms and sugges-
tions offered on the floor of the House
and outside, the Food and Agrirulture
Ministry 1s just not bothered about
doing the right thing on this produc-
tion front

Then we come to scarcity areas.
There are scarcity areas almost in
every State in India, but in UP. or
mn Bihar large tracts of territory are
becoming near-derelict. Recently
my colleague Shri Goray and 1 visited
some parts, some districts of eastern
UP.; the Food Minister also vis.ted
some districts, though not tle same
districts—he preferred to visit some
other districts. The conditions we
found there were really heart-rending.
What we were amazed to find
was that if there are fair vyricc shops,
nothing 1s being done to see that the
women and children arc not being
harassed They are pushed about,
they are trodden upon, and when we
asked a Deputy Commussioner as to
why a policeman is not posted there,
he says: “Why should s potuceman
be there? Was it that the policeman
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there?’”” No volunteers are
policoman s there, The
Guards are there whenever
is a strike or something, and
ome Guards can be properly
used, of course, to hammer the stri-
kers but to maintsin any kind of order
or discipline, nobody is there.

$

il

Apart from that, and more than that
the stuff that is sold was so bad that
we were shocked. Therefore we said:
let us have a look at the sealed sam-
ple bottle. I can say, and my col-
league Shri Goray and another col-
league of ours from the other House
Shri Sinha and many others wlio were
there are prepared o say it on oath,
that the sealed sampl2 bottle contain-
ed so much of dirt .nd so much of
dust that one is amuzel how this kind
of foodgrains is being accepted to
be distributed at the fair price shops.
And the shops cease to be fair price
shops. If the sudsidy is about 20 or
25 per cent, and if the dirt and dust
is 20 or 25 per cent, what is the
element of subsidy in the price? I
cannot understand what can be a
greater mockery than this, that you
give foodgrains which are so much
mixed up with dirt and dust and say
that you are giving it at subsidised
prices. If I were accustomed to use
strong language, I would say “To hell
with the subsidy”. The Prime Minis-
ter has made that expression very
honourable. When the Food Minister
went round, I do not know whether
he inspected these shops, whether he
saw the foodgrains there, whether he
saw the sealed sample bottles, whether
he is satisfied that the subsidy is
really a genuine subsidy and not a
make-believe subsidy.

1 do not know if you have seen a
very valuable and a remarkable study
which was made at the instance of
the Food Ministry by one of the most
brilliant young economists i the
country. I am referring to the magni-
ficent monogram prepared by Prof.
Dandekar of the Poona University.
On page 33 he has invited our atten-
tion to the fact of what you might
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call the destitution belt in India. Heo
says:

“However, the proportion (the
proportion of people whose consu-
mer expenditure is under Rs. 100
per year which works out to about
25 naye paise per day) is very high
in Central and South Vindhya
Pradesh, in East Madhya Pradesh
and in Orissa where it ranges
between 40 and 60 per cent.

The proportion of families with
consumer expenditure of under
Rs. 100 is generally high in the
South. In South-West Madhya
Pradesh and in Hyderabad, as also
in Mysore and Travancore-Cochin
the proportion is between 20 and
30 per cent. In Andhra and Madras
1t is between 30 and 40 per cent.
In certain regions such as South
Madhya Bharat, Central and South
Bombay, Deccan and in Agency
Tracts of Andhra, the proportion is
as high as 60 per cent.”

The Foodgramns Enquiry Committee
had drawn pointed attention that
special efforts have to be made and
the development activities must be
directly linked up with improving the
conditions of the people. To say that
in eastern U.P. or North Bihar people
have been eating molasses all their
Lives, to say, “Well, what is wrong
about it? They are accustomed to it”,
or to say that people live on all kinds
of wild fruits or berries or they eat
roots of trees and this is what they
are accustomed to, I suggest is, in the
year 1958, in the eleventh year of
our independence, a downright
mockery of our people.

What is being done? What is your
plan, what is your programme? This
is what the Foodgrains Enquiry Com-
mittee tried to suggest. It suggested,
the Planning Commission will have
to go into it and prepare detailed
plans. Who is going to do it? The
Government is always satisfied that
all that is necessary is being done. If
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all that is necessary is being done. 1
can assure you that these scarcity
areas are going to become derelict in
five or ten years. If the present Gov-
ernment continue anG X the present
palicies continue, well, for the rest
of our future, for centuries to come
millions and millions of men will be-
come a kind of dead weight Tound
the neck of this country. It would
e a tragedy and I hope the Govern-
ment will realise that they are not
only playing with the present gene-
ration, they are playing with the gene-
rations unborn by the policies of in-
action, of complacency, that they are
pursuing on this question of the food
front today.

Then about price policy Has the
Government a price pohcy at all?
The Food Minister told us about what
is being done, how very anxious they
are that there should be parity of
prices. Of course full parity cannot
be maintained, but everything possi-
ble is going to be done about it. Last
year a committee was appointed be-
cause the Government felt that this
question was very important. In fact,
two committees were appointed. Shri
Krishnappa was the Chairman of the
earlier committee, and because he
happens to be on the Treasury
Benches, well, the report was shelved,
it was still-born, but the still-born
report also had pointed out how im-
portant this question of prices is.

The prices fall. All are very happy,
cherubic smiles on the Treasury
Benches, because the urban people
are happy, newspapers compliment.

I remember, as a matter of fact, it
was again my lot to bring up ° this
qQuestion in this House. You will re-
member, Sir, when I raised the ques-
tion of price support, the late Shri
Rafi Ahmed Kidwai in his charac-
teristic way promptly responded. But
when prices fall, of course, every-
body is happy. As the Minister sald
when winding up his speech, prices
have started going down, When prices
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g0 up, they suy: “You must not fosget
that 70 per cent. of cur peopls are
agriculturists and therefore ihey
stand to benefit.” “Heads I win, tails
you lose” is the price policy that the
Government pursues.

1 have not got it with me, but I
am sure you have seen the latest re-
port on currency and finance published
by the Reserve Bank. Please look up
the page where a beautiful coloured
chart is given of different prices. I
very respectively submit, you will
please enquire from the Food Minis-
ter if he is satisfled with that crazy
graph and if he thinks that is the
best approximation to the price parity
his Government desires.

He says: how can we leave this,
how can this important question of
price policy be left to any one? Who
said leave 1t to any other body? But
the Government will decide only to
the extent that it has the requisite
material before it. We therefore
suggested intelligence units, we said
that the secretary eof this Price
Stabilisation Board will be in charge
of bringing together, co-ordinating,
rationalising, mproving, a large
amount of economic data that 1is
necessary today.

Unless you have a proper price
policy, unless proper price is given
to the agriculturists, unless a right
kind of ratio between food crops and
money crops is maintained, until the
right kind of relationship is estab-
lished between the industrial sector
and the agricultural sector, there is
going to be no development or only
lop-sided development in this country

The Food Minister can always come
and say these particular cash crops
are growing this year, cash crops are
withering next year. This kind of
approach is inevitable where there
is no integrated, co-ordinated price
policy. A co-ordinated price policy
demands that there should be some
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ane who is.entrusted with the task of
bringing together the requisite
material

I have no desire to divulge any-
thing that happened in that com-
mittee, but with your permission, 1
wotild just like to say this that both
a very high officer of the Planning
Commission and a very high officer of
the Food Ministry, when asked by us,
separately said that the Government
had no clear-cut price policy, and
that was why that committee was
appointed.

Shri Ranga: They do not want to
have it

Shri Ashoka Mehta: Now that we
have done the work, they may modify
it, they can change 1t; I do not say
they should accept what we said. But
do not go back and put your thumbs
into your arm-pits and throw your-
self back in your swivel chair and say
that whatever you were doing before
1s the only thing and the right thing
and the proper thing that could be
done

The Minister said that he could not
accept our suggestion for an advisory
council. I am very sorry that
he could not accept that suggestion
This suggestion of an advisory coun-
cil was linked up with the fixation of
prices. You must consult people
before you fix the prices. It is the
Government’s privilege to decide the
prices, but different sections must be
consulted before you fix your prices.
Different sections must know. The
whole idea is that before the cropping
season comes or before the sowing
season comes, you announce what
price you are going to have for
different crops. Surely, Government
cannot be permitted to do it unilateral-
1. There are many countries in the
world where parliamentary commit-
tees are entrusted with this task. We
did not want to burden our parlia-
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mentary committees with that; we
thought that some Members of Parlia-
ment would also be included in an
advisory committee. The whole idea
was to see that there would be re-
presentation of different interests; the
whole idea of reaching a conclusion is
to have different interests in view.
There is, for instance, the Central
Advisory Council on Industries. Are
not different interests represented
there, and has not that body been able
to contribute in a remarkable way
to the elucidation of a proper policy?

sari Ranga: May I inform my hon.
friend that even State Governments
are not being consulted?

Shri Ashoka Mehta: Even for the
price stabilisation board, we had said
that the States would have to be
consulted, and nothing should be im-
posed upon them.

Shri Ranga:

consulted.

Shri Asoka Mehta: A whole machi-
nery integrated into the very structure
of the administration was suggested.
I can understand 1if you improve
it. I can understand if you alter it.
But the only solution with which you
come forward is to say, we abolish
everything, we are not interested in
any of these changes. Well, all that
I can say is that this Government is’
being run by a set of Rip Van Wink-
les.

They are not being

The next pownt that I want to make
is that—whether a department does
it or a corporation does it——open
market operations have to be per-
formed. Is your department today in
a position to perform open market
operations, as far as foodgrains are
concerned? I say that it can influence
and position to do it, it can influence
and counter price spread, disparities,
and the relative changes in prices.

For instance, let us look at the price
of rice, the current price of rice
compared to the 1952-58 base is 117.
But if the price of rice is 117
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compared to 1882-53 base, in Madhye
Pradesh, Bombay and West Bengal,
the prices are about fifty per cent.
higher than the base; in Madras, they
are 5 per cent lower than the base;
in Andhra Pradesh, the price is 3
per cent higher than the base. When
you cotme to wheat, it is the other
way about. It is the producing State
where the prices are higher by any-
thing up to 15 per cent., as in the case
of Punjab, compared to the base,
while the average today in 08.

Therefore, the whole price position
today, State-wise, area-wise, region-
wise and crop-wise, 18 very comph-
cated. Unless there 1s a specialised
body to look into 1t, and unless there
is & competent body, whether it is a
corporation or whether it is a company
or whether it is a department, unless
there are competent men who have
mastered thus art of influencing the
market properly by the right kind of
open market operations, as the
Reserve Bank does, as far as money
market operations are concerned, I
am afraid this will lead us to a
sorrier and sorrier mess.

14.55 hrs.
[SHrz BARMAN in the Chair}

I have just one more point and I
ghall finish. We have the foreign
exchange crisis now. But the foreign
exchange crisis and the food crisis
have got completely inter-wined.
8ince the achievement of Independen-
ce, we have imported foodgrains
worth Rs. 1,360 crores; of that, Rs. 340
to 350 crores has come in the form of
long-term loans from the USA;
Rs. 1,000 crores is what we have spent
from our foreign exchange resources
to import foodgrains. If you want to
solve the foreign exchange crisis,
well, it is directly linked up with the
food crisis, and to the extent you
solve your food crisis, your foreign
exchange crisis will disappear. This
1s the real mter-connection or inter-
twining of the two crisis, and the
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extent %0 which this questin i
seriously tackled will determine the
future well-being of our people and
the prosperity of our country.

R AEaE ¥og o dwd
&7 ArEar g fr o ¥ gu w gfadEe
et g~ 37 A ot g ¥—- Wk
Awa T Aft  gwt fm & A
EERE H BT urAwy 9% AT AG
g 2 MRfwmdags 7 wdvw
TR & AR 3w 7 feu o &)
fo few a3 xa qm 1 g W
mEr g fea ) smw@ F
TIEE § aga @Y faa @&y duc
N Ok IR ¥ W
wueie A e gm o @R
¢ fFaw wmudwaw wda @y
AT, A1 FER ¥W ¥ €A WA
da1 gvm i gF €Y o A @i e
frg wraa @ ad), Wik A wf e
114 Tm, HY ®o o o
fraxy, Iraw yowR 107y, awhEn
@H T o g I A
W T &g 3 wmwA iy
W ® qX A agq W AAHe ¥
a3 femr W e sk —afew
R A% FN WE TOA——w
frafed & s fipy o | o wed
fs Rz { g agE s T
T frr g Wk o v &0 Ad
T aw &1 uw §fedi anh ¥
TR & wARET e way, far A
wrw ger fe & wmd fawm wwigaEr

W W AR v TR §
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awe @, dfew guw v owwer
& FT Ay § ) maAAe  F arqgr A
feg f& a=dt a8 ameT T & S

maram e fr oz axfrem 2 aod
W #Thz 9 & o8 o wr s
o Adl STRTAR | OF AR
g ¥ fqu foram® T8 samer o
*t gx w a@ T & 1 odr
goa § watw wg d@ gmrd %
wifeg wgi  *wT &, fo wrg Aoy
¥, fom & xog ¥ ot wifawi &
wagE W wiEw wtE § O
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WY W R AT G ArerHan
g ¥war ooy o wA W o
wgw v@ § o oW W ag
oo ¢ fe tews A

I gEr °Y, 9T w7 crEy 9
waANz Y Agtar ¥ qg qe
ggar 5l fam gaw F gz A
A wgT W v 49, § faeww
AW g1 MU 1 AgT ® §I 9w
@ 7 G SN A9 | qEd
qrt & FY 3 qwg & &/dr af
i Y 1 g2t o7 faedlY & oF T qEY
T AT NI AR YT EgRE §
wguw A9 Tar | fgare | ar gar
T & A A A H G ) e &
i 8% &, Fae & o o v #7 qaEwy
g oo @ qfeww §, fomen 5 A
I TR I AI@ @ £ 1 W
qEE A AW AW W W W« q FA
9T g w7 § A aw a1 § Wi
arad w7 Reend & o forr
dufres 71 fors g @ w grow @ @d,
=Y AATET ATAT qUAT AL FT e
t fom § 97 &1 37 us AT & W
Fur WA § | AT AT ¥H a3
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FA A 1w oY fed oy A
& R groa 3, Bfier ¢§ 7w F W
& farwy § 39 g ® R AR W
TorreT Al W EEAE | AT W
ot g7 W€ e AEY e fr #F iz
wY A% F I 9w Y s el
Iy e sy R a@ @ o
@ woAT @ I 7 oA AT AGY
24, faar f fogs | e Fa
o Qaus H & ogr wmgr, a1 § & 2w
f& w2 & @Y & gg7 9 wwAH WA
¥y f57 oy § o sy Y aga 5%
¥ oF gEA TEEa e R
qETC T L gw A e fE fa ae
® a9 wreg gare fawr 7 gg, F At
TE A A gk fegem & wde
co gz wAgTdfez ¥ o faw
o TRz sRdfee 21 zw Faefedr o
# 4% 7w ¥ g 5 qUF &1 q9ew 99
sArRT #T Agr &, AT fe gfdafee §
AT qF IT EATRI &1 §, FgT 9T
A T & 1 %A W A W
A A gaw @ g, 39 Y afvae
9T W TARAT F O FT W G
% fr g ¥@ a0% ¥ www w2 fr 3w
QImT # FwE ez wrg

15 hre.

X WTE A b U A § e
f& €z madza & gt drw wAAR
¥ qm fom w7 FoT fr g WY Wi
faferaa za waror wifgd, a=f gan?
g =R I O owgM o F
WU W I F @ g 1§
TRz & o F ag frm w7 o
5«7 o F @ aaidzy @ s
AT ¥ 0w AT AT 7g g e
oF FR A/ wrs fafegy o ® fesme
¥ o fafagw za @ o€ 1 fre® aw
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ot ofr warx d1 % wg g e,
N gr oA el W wg WA
ez ¥ 7 Wt 37 7 qyy fedd A
®, fum & oy arfea o fs Sxmagm
ar Ter Feyd dro ey ot &, Forey
ANE ¥ AT AT EIE HTT T AT
RaEr g1 oo fufiran e gt
TAAAZ A FATT 9T B | WTH AT
w7 1 AT AT 3 KU e
s gt & RI o ar g 7 &
w3 fau f—aam v U 80 &
o3 FTAT g § f war ok odweare
wT TAT AF WA Y ALY F AT &
qg AAfGA § 1 AgA ¥ AW A9
A1 T TG HT WA ATAIAT FT INEH
Iso Hqd ATAT ®gT & | AfFA A
w9 wcar qrgar g oag wmam ¥
ux & feedr & wma wwEsft oy
SqTHTY A FH &1 aEr FEm femate
@ g fem A qEr v & A
ffY & uwg WA 3 ATEEAEY
a7 F I, T HA-THEANHT § Al
A Y &7 T A= off 79 faeer &)
qz g7 Wi 7 WA G Aww R
srgg qiferst 1 aga g=a freTaa #1
T foatd 1 2= gu o o agw A
I gu ag FE faw aw-ga
frgrge a0 & | afew #F Ixw
qrfedl qFT 1 7 BT qFI HL?
gy fow & fsier @ 7 fow aw
FYH FT IATA q1, IF I 2T TATAZY
AT AR TG w0 Y, anf g
A ATOE A I 1 g Fwd §
f& Rzm ¥ N G fauddw
& s T off wiwe fedde §
et HTA Y A T R o frsdard
agr ¥ §, ¥few s W daw e Y
fromrl few Y & 7w oft wfw
YT WA AT e R R w7
wTEsIET 7 W A S oy ¥ fesiwrd
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wt ¥zavq wf) fea, foamw & Wit «w w2
feraa Rt umBiweard g fecw
ETIT & WYL X ATY ¥ WHAY, 1H AE
w7 fipm fagat fafrezt s o fey
shrme i & gt 9x AW A
o ¢

fag o f&sd AmtafE@Em
QA Famr g fafre agw %
R AT W ® W
foriardy  wegw A&t 1 S @ o
ot wifgdg 1 ww oifest
X AU rEE AT F g OTETFT
WOAT  WOAT HEAT 3 WA wqA
gEedar ¢ 9 §gad 'Y Swen
X A wrA AR A S F wE
fiv Ik garfaw @ wrsfew &
CTEE GO -t S 1L
gifefy #®arg @9 gH 31 AED
T W oo AT E L SRE
maw S sfenw a1 I 9
g AMagsr Anfew 2?7 aw
g & AafwT § am fv vw & fammw
g e s @@ g fgerfa-
fafedt ol wwgar @m o 5y
W A ¥ g aw qva § 79 1
A T oFHAT 1 A g Am
N ag ¥ & @ % w0 wERgT
N xw afgg oAy 99 w6 fe
forg & gy faufafafedr @@ o
¥ feaxfe @t aw a% x@
g oWy o QY T g faw &
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W fawym W W SH T IEe
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g | wfFT § ag waeg wgar g f
rfireat W §T STAEw w S
a7 wifew Ay 42X F Age o
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fafreed R qm T fed ) § sman
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Nt e 3, o fggam
N w7 aw g s ek
2 afer o quer e g f faw
AHE W W § AT ) Ty 6
AN aay Fgw @ fear wr aT AR
fam & fafrefar & wonrr we faar
o #



wrfex &7 & w7 g o ? § mg
¥ qETaT g g fr rowr oy wee
g fe faelt At S ) ffrete
q o fr @ 2w fafred g,
ITH FIX ITH QO WGIIET R
& TE IR W REBE wG
A7 agw  qur 9w 9T fafaeet
aifgarr 42§ ARG FY fdr

N gud s W
T W A sEaet et & e
o A AR FTA A @
ax fafred ®r aeer & 3 owA
TN Fwm FEE Wfga dag
wgE AT g 5 ram fad
W fwmaw A wd awiAw
& W @ ow &
A7 ggw A A1 T Fux AT
IAXY A AGT-F-AGY AT § WK
KM@ aErd | wE awE
AY IFA AT NI E IgHT
#1 q€ M X gwm . A wH
TE T TR IR *F 5 T &Ar
& fammm & TA-gerrafer &
SR g F1FET N F AW A @
€ 5T w0 oo ) feen fE
Wwald ¥ T WA oW Ee-
afeie o & W T W ®
L AT T | WAZ ARG FgAT A
ey A qami 1 /fer gw
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Food Situation 1966

it ot ¥t feelf Wwy gy
wam fr 1y Oy W SR W Tow
R g W A A% I wANe
wWamd § s wfer gl € uw

T frw mapd d feam ¥ ¥
ez & fag AT el am AR
N AT AT N TR SR
R g7 St AT qrE Sy S A
Tk g, Ig® A ] N 57 foar ¢
IuwY @Y ga Tt ¥ ag awa Al
g gwet w1 7 & oy oo § awdt
2 f& Bt frely axg &1 ft AT WY
% | ww faar & f5 qfe @y o
qafaq grat w7 1€ § €W AR A
femre § ag W &g wE & 1§ q@AT wTgar
g f& o P &1 Qo Ta@T ATROMAT
AEY ¢ A A A w7 aEE agy
wfys @ o aga 9 ww Aty @,
w1 A% weEdT ag WT W
gag ¥ femrz s & ° A= wr
7g 9w ¢ B g¢ uw sy € o1
sefam § 98 59 9961 Q@ 0 @
GAfEa T8 FT gEar § WX IAF W
IR AT FIAT IEAT & | 0F WA
' o e | O gA Wi, ™
qF & Tfew | RN TR T d
oiT A 4 agy adr ¢, S fenw
N TE g7 aF WY ¢, °% el gw



X567 Motion re:

qeer § ¥R § | W Wy ey &
fis TR QAT 7 7% &Y wraw i
e A, dfer off w7 aqr @ ga
fafredta w sgar & e & S B
q@ATHT AT M @A F wew T 8§,
FFIfE FATT St aTET WY JEATE EAT
¥ o qFelrE 59 qwz ¥ 5 fewre
g ot & fowe e w7 I fad
wfewar o &1 qIFwEr orET AT
AT qg Wiwd A r A ag A
g 9F 5 Iuwr Tear Ay faemr &
wifts I sarw wgr ¥ fF oy
FAg ¥ AT wr G qrER Aqr
WR 9T g% 7g TN N ¥ IF T
TE o eTA Hf @

Wi w7 &3¢ 7z faar § fw A3
FANT N AT X H TeAT ATEC F
FHTAIAT 937 § WIT AL & o7 HOH
® fafre ¢ w&ifF o o wiF
THFET AL & | WA AT T B
TR Y At 7 g A g A A
IATHT ATE & WA %S F, 7% 17 99T
# fomr &1} qeATEAT & TdAT HEAT
g & oomom s fs e
FRA THRAX g€ AR qfE W9 WX
T B9 AW & R AR ¥ T W
G | W UF TE AT T 8T /T
ATET A HARA § A W FX E e
= A W AR few F g ¥ gw us
AL WY ATFL AN F AR § 1 Fw-
ATHT WY X¥ 2 H) dv-afnde aamr
WEA § | WA VT AHE F O
FET WY & A 97 TH AT AT
& b6 wTT §7 A7 3 gfes e AR
¥ Ad W 1 e g fafee
qrgw ¥ & a8 U9 § fF i feaan

20 AUGUST 1958

Food Situation 1968

¥t Y ag g § fr IR o e &
for e aTE ¥ wrar &, ¥fwT ag daw
feard o T & | § wOw "I
wrEaT g i s S g w7 ) 93
Y 7 ® NIRW B T 9A@Qw g ay
@ @ AT 93 agm fr gy
fufrezz arge afrw get a8 & T &
aEAT HAH F |

g fw o oWt wET "R
g 37 7 frgeam AR @ 1 w9
13 fErgeam qC A9 IR | G WY
qT F IAT g 1 T & AR 7o,
F yard 7 g7 @A qft § 9N 96-
wifate & a § § 1 99 &F wRT
o7 g9y Iga0T A g ® v
frfaee< argn #1 au| awa § 1 &
ag at cfrseax ¥ Fvdw @t amr
H1FY AR IAHT gL I ¥ & g
T ¥ 1 Ay o i &
A st qedar fag @, S mvad
Ty R tfade & &1

oft wiom filg wag@t (garn) -
Tzt 9 derare s AT AT {0

dfex stz T Aviw ;. F oY
I ¥ wrar g W 3w fEmR a &
T § AIHAT | g I AT G4 A7
< #fadz 7 fafrex § % o o
TEEATE 1A AR fege w AW,
sq; w4 W vqee fafaet®d o9 W
feqréaes FTak & 7 wa qawe fafaeet
% 9@ CRIFTAT AT AEEAT AL F AT €Y
T WA g VT, T AN AW 7 AfY
w1 & g g feRza Fuade
fafreex a1 Nie fafrex & v W
e & srgw fafaeee & oo ag wgear
LA

¥ 13 W, g amw § o e
Ik qre Wrew RN SaTET g Y
ag Ty e wrgl & HOE | e
wawr ag § O ey age ¥ wwn
s § Wk crow A § ) e
129LSD—1.

Shri Ajit Singh Sarhadi: Would
the hon. Member give me the figures?
Pandit Thakur Das Bhargava: The
tion. Member may wait. I am coming
to the figuzes also, I am not leav-

jng them.



1969 Motion re; 20 AUGUST 1988 Food Situation 1970

[dfew zrgx T W]

T wal gur A} Jger agw W
o fear® § Y g7 47 WX 39 gAry
ferar mar W fs o A @ 1 R
woft § fin fafrex agw 3 s ow-
W F ¥ A § L Y g
afeddY §r, ag O § T wg Twa
¥few o eprcdfadt wfesa der & amar
wr ff g W wfew S Sy
I v IR e
N waey wifgm & 7 & faooht wY
RGO NTFT R WE® 99
ST T § AR AR a9g § I
agfae gf & 1 v g & g@R W
w ooy § AT vy | Xfar 3G o
enfgu Wi d wgATE ag A &
o 8BIF & W AW # 5% qfede
AT | A AF WIT L UK T HY,
g TF aTeCd w1 W TS O wnt
ATHT § 7T FF & g um Afasr w1
TF ITIE ¥ q 9T AT @ & E7F
afegiz a4 # Hfg T F& 9
TR TE W K AT A-EET
wmaE & | R Eusu
wma W F G ¥ 5 oam
O 2 IoT & ? F ot U ¥ OF
oty w7 g T § W agi #Y g Wy
waT g | dera & fra fad ® o
gL E feda & R oY 1T AX §
frgA woelt A 7 Al IR o
FETHT ALY far | ST oy WY @S
fo frarY TR P dA F A Efa &
wz fave Y aug & o) g aafi
) gt A faear At v arw o
Ty A gl L AR o & oRR O
fedy wfuere &, qg® & I w7 Ay
W gy o, W & Ay ¥ Ao
widam R i g af §, v wr
a1 fre AV a1, wy WTO WAE wQ
?, s ag AT faly F g M, AwT AR
Y 9T WY ¥ ¥ OF AT § T AT 7

weeT g ¥ Wi 1 I oY oy orgY
¥ fare wfenme wY gzamar gy
oxy ww A aft fen, afer o,
W fir S 7 g a7 xictaT & fawfady
H, 37 ®y qry i o 1 fn e
WX T T TAE T T faRo, @R
o, g3 e fefewe W g oF
ez ¥ o3 qu & g, 9w 7% Wy
W oF & & faf evfe grli F¢ &
I H T AR A AT £ 0 it
a8 FE, aX 9% 9% u9eT T AE
EFT IH Ay v F g feaa &
qgdT waar sew #7 8, fefeaqaw
g AN QY J1% 7 AT &, 78 fH oA
a9 A% @M ¥ AEET g AL 6 |
SR G TN fd & F
feram &1 wme gz Fardy 7 fefgae afegem
F R aad Fag e qu g ¢
o9 g awd ge geard #),
¥ ey FY, 78T F wieTey #7,
Iq & gT 4 FT fro wEd W,
o I #Y, gHo THo U #Y, o rewr

. QU | E A% g w4y A w4

qq a% ArAfeT & fe ag waaT g QY

g% WM ®TEr . WIR AT
TG /T I Y fgg ® = wrar

dfen srge o www o sifd,
A fowga § el e arfr &
ATaT & 1 AT T ey 7 it g W

Mr, Chairman: The hon, Member
may conclude soon.

Pandit Thakur Das Bhargava: I
have not touched the real question.

Mr. Chairman: I am helpless, the
time is up. Even for leaders of groups
it is not more than half an hour.



1971 Motien re:

Shrimaii Sucheta Kripalani (New

Delhi): He is a senior Member.

Mr. Chairman: I have given more
time; for orthers I have given only

15 minutes.

Gfuw STEHC T uEE ;w3 g
AT Yt ATE qAvg fxemAr A g
forr w1 forx gamt arfew qga 7 fivar
wg1 ¥ g2 agi FTr S SRR
&, e sfoia DEwa ¥ g oy 44
grat f a1 3w & avy ag far ama
W FHRIR 9 78 A e Ao
oy &Y & 9Er W A S & T
gAE IHIT AT 1 o+ qifew AEg
wwTar fF sy gw 7 sformm e
g feat, 39 %1 wryEr 987 9% T8y foar
srar | ¥4 78 foar mar, w A aga A
aqga fad 7% § 1 zg7 &9 FAd 17,
Ffea aw 9w & oA S XY s
AR AT § 1 agT A A E fom
fafreet wge ® fewea mrem g8
#1830 avega & af & 1 Afew AT
zraT & fF o w o aYg fawr
BET &, 91X 39 #T T v & &
ag Y 3 F X A w9, g W
WS 5 Fq1qT § Fe a7 4 2 wwar Ay
FET AwEAT § 1 WAt qT waw S
xzx & f5 ot A oo | xEw
Agugrm A af et &, A &
ufd 39 7 faramr & o firer s 14
¥few o I gt & O qEr A
freren 1 e @ o SoRwe o aga
fowrgy a8t sife W it sl
Y o, T & OO W § A 8
i sy fomr qriT TR § ST A%
Tah 1A A R Yy & &
e ot & wroiw St AdF & 1 AW AW
38 ¥ wioyw Sw ai g, W 4
oy & 7

20 AUGUST 1038
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o gy ¥ awd ww o aww
Wasorg Fearr wTgAT § 1 AW F AR H
N g o weT | R TR W
W X & wgr oy & fie gy b Wiy
' oo AAYOW BY ¥ | WX FF
feraem W €W 9 Y 2w F peke
fOA ¥ goco HATGWw Tw wEA
aar 1wt gg eyt A wvar d ?
g RTEE AT y AT & P W §
™ g ¥ ww qavwg  fEemar
e g & iggH Fg@E W
qg T A F GA 1 A 1AL H W
2w & o= fraar gu dar ar ar W A
arere Gfegeax fafredl @ (R AAT
uF T 4T g QRNS A AW R
TaARe &Efefam # foaa Wz R,
forar gar & f& ag a@e Yo AT
vo HTE A TE TE | AT T A& F
39 & fgama & ¥ $0T 3o T HA G
T AT/ w9 g war 4§ 7 fearg dam,
f§ = 2w § foosft ol & iR fraet
g g W forg s 38 &
qaTfa® ¥4 99 qTE § L FOF {5 AT
9 T FF &Y TAT | T8 H B9 &1 47 ?
s T Fr $5¥ wT AT ¥y A% w7
TALT 91 9€ § 284 F QEU% ¥
3y¢ qT® T 747 | UF Jq FT AT A
8902 d¥e T 41 IW FT TF; Lwo
qfT @ T | F W HAT wgar g
g X FAT 77 UF N & 44 &4 &
Tt | s wras fafaeee v sE
fis @F 7% H7 ) T A § AHAT AEA
g fr swwm gt 7 o gent ¥ A HT
28y € % ¥ fagra ¥ wrT 2ar wrw AY
A geA A are & fs aw e § L w0
= 7 qX ¥ o Y A wu e
fs aror x& 20 & W few S
& mar

arlr fafret ¥ amit W oF W,
ar §¥ faquTe w W@ W § o



1973 Motion re:

[dfen s =@ wriw]

&A1 wigan g e Sfews e & ganfirs
TF AT g 7 et anea G 8, feadt
we), feet it Wi feedY e &Y
aree gt & ) w3l fs owifee
WH BT g ? A g W
R0 %o WA ¥ fgmma & 3t g9 w forar
I A T ]G F TR gC AT oo
FCR® To T AFET farh 3w & & Fav
AR W AT B 99T & Oia %o
w1 g ok g o ) g 7

ot Xo To qiE (AwT) : 5w
To & 1

o faar s e Wt @y, At s W
Fo ¥T AWATA FAT | FIGT ¥ A B2,
7#r 29 e fas a==y o g ) faem,
ferdy e W w gy T e,
fFad 981 1 gw @ fasm 1§ wgan
g 5 sifezqus N R Yo A ¥ &
v Y forar v vw & afEwTs @
mEERz 7 osw fegr s ¥ &
Tt & forgrer § oo %9 agamar |
T WS WY AT BT IE AV 9w
FTEXY AN qawT grom w8,
fo w1 ga & qgdr qu freer wifigd
q1, 7y fa% g T )

% Wi waer 0 T )

dfwe s T AW gag WX &
9 HTH T AT §, IH W WL AT
g | 99 ¥ fod grg F gt ¥ ) 7y
oo 3 & fod fraeit s Tk & ot
WA S | A qwEr ghow o g,
wry 3@ gre o frofc § oot & fordt o
wit g€ Wi I B g A L
W g gfomt & fad O feerdt wrg
T A d AR ¢ | 9T O I W @ AR
wrafa 2 §, fer ¥ quer wreen
feqwambaA srwr g 1w

30 AUGUST 1958

Food Situation 1974

o ) o ared, fedf wge 7w
aredt, wdy forw garé 2ar § fe xgh ox
TG qAM, faeel oY 9 v T0 ¥ R
s wr o fadmr 1| og & www gw
faw &< fedt aeg & =N &7 faer oAy
2, AfeT Y & WL W 39 € g7
it & Fag & o g Ay &0 A
fordr & et Wg1 UF M 9F W AT
YT Uw ¥e 958 AT g9 &7 oF agi ooy
TEENT o AT s AT Y §dAT &
W19 &1 AT TW TT AR A4 L q@Ar
Ffe & o & A7 4% ATAT § wa WU
s ¢ fr o ® w=T ¢ 3 W
¥ T3iw savga § | IfET § A
fed M em T TG urar ¥ 1 Sraristics
for 1955-56 &I Y T WTT AATEAT

st Wo To qfR : q9RY § AT TR
&R 1

qfea st v wriw : qum &
23,54 ¥ ) Afvr F Sraar wiar fs
STETH AT &7 9 IET AT £ 1qr
g ¥ W wW wifd feoma &
oTE WYX Z9 gaT @ W gEAr auw
g g6 €Y | AR A FiAT a7 AT A
AT AT A &7 HrE A€y AT 4@
Wit §T & ¥@ wreew & N fF I
wEeR & 39 ® w4 7 fafreT s
iy fos o 7 F@ )

fag o o F 7 39 e e
4 sy gt fafreer age & fomd
g AT A 1 F 7 Lo AW
w1 fere v wr wifs At o ot
I & fort @ 1 # } qud fend
¥ Ay A ¥ F0F Frwren R WA
% e @ mde ] oF s Y awete
wr arfge 7 fear ¥ awd ® fad o
¥fies o va wrr fie ¥ Wy wr g
et @k § oW w wd S g



5 pood Siuation
wear wgd € Afew ot Qur wgr oman
§ fe v oK e W oot @
u A L PE W AW A% o 5
Fw & war Ad gom o

R UF A W A e 7§
SgT A% ATE KT AH 91 § £7 I7q1Qr
od FTAAGAr 97 AT TfF aag 7
A AN o Sy T A
1 HY TEE wGEw ¥ 39
wuTaT AR ¥ faa, § s Fv Ay
g f& s § 3w &t foar 4 owfe &
fadh uF I FY T AH T

W W34 & qE A TAT AR §
fs A T W §F & a7 mHAT JY a7
¥ A ¢ 98 BT &1 5T & WX aE
THAT I TG F TA AG] &1 dHAv
99 g% & i 1 qU SR
781 1 AN FT AT AT AT ARy &
f& wrod T F@y AAY €1 aga 418
q AR FT & TR a7 sEAE g fE
AN AT T FAAT AR & wfE
WMIHT TEAET F2qe WHA & A9
A\ o= T F ATE AT A AT
AN AT gAY & o mr T a0
€1 % 9XF ¥ o FAT g § %
M A9 & W & 9F FH FET
SE eATug T W AT 8 9w f&
RIY T8 AT R FIEIETTT § a4
FH ZTL UK @E § WH A7 gLIE
HRHT ®1 98 weww feaw fooawk
W ¥ = wqT wmta § oA A=l
T qZ Too FT AEAT gA &1 GFAT §
AT 98 9HHT 8 ALY &1 qI00 |

STT%Y oo #1 HIT F9 F7 qrisiaar
wodt § AT 9EH §F AET A arr
¢ s ax f& g ofssw #5109 T
® A@ A7 | A9 AR K AqE E@w®
& @ 1 AT A 7 FTE A AR
TR IV’ WA am g
fir o9 9% WY §UH F TES F1 T AH

20 AUGUST 1958

Arrest of Two 1976
Members

T o TF @ [ ¥ gu Wik wrfy
waw A g 1 ¥ Aw & qUE ®
HEY ©1 g F ¥ €@ 0§ gw, gt
AR mfa waf ) 9@ T ¥ ;|
HTU I WY T T AEAT § W R
% 9g FTHAET § gF ALl g 99
Taq q% WA fw w<fm gwm
mf=r FEw af e |

Mr. Chairmar: So many hon. Mem-
bers have to speak and certainly each
one has to place his own point of
view.

Shri C. D. Pande: The time may be
extended.

Mr. Chairman: I cannot extend it,
it is for the Housc and the Speaker.
The time may be extended tomorrow
bccause this discussion will continue
tomorrow also. At that time  hon.
Members may submit their views.
But what I feel is that no hon. Mem-
ber should take more than fifteen
minutes; the time may be extended
up to 30 muwutes for leaders of
groups.

16.29 hrs,

ARREST OF TWO MEMBERS

Mr. Chairman: I have to inform the
House, on bchalf of the Speaker, that
I received the following communica~
tion dated the 17th August, 1958
from the Additional District Superin-
tendent of Police, Ahmedabad City: —

“I have the honour to inform
you that I have found it my duty,
in the exercisec of my powers
under section 54 of the Criminal
Procedure Code, to direct that
Sarvashri Indulal Kanaiyalal
Yajnik and Karsandas Parmar,
Members, Lok Sabha, be arrested
for breach of orders issued by the
District Magistrate, Ahmedabad
under Section 144, Criminal Pro-
cedure code,





